LO { SABHA DEBATES

LOK SABHA

Wednesday, December 24,1969 /Pausa 3,
1891 (Saka)

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER in the Chair)

TRIBUTE TO MAHATMA GANDHI

MR. SPEAKER : Honourable Members,
in this Centenary year of the birth of
Mahatma Gandhi, thc people and the
Governments of various countrics all over
the world have joined voluntarily in paying
homage to the Apostle of non-violence.
The East and the West, the affluent and
the poor, the old and the young, stand with
a sense of reverence to honour this unique
man of whom Albert Einstein said:

““Generations to come, it may be will
scarce believe that such a one as this
ever in flesh and blood walked upon this
earth”.

We in India revere Gandhiji as the Father
of our Nation. It is but proper that this
House, which in a real sense represents the
fruition of Gandhiji's epic struggle for
freedom and democracy, should, in this
sacred year, pay its respectful tribute to
him.

I shall presently read out a resolution
which we propose to adopt in this behalf. I
shall read out the resolution and I request
you to kindly stand so that we may pass
this resolution while standing.

The Resolution is:

*¥Not recorded, as ordered by the Chair.

““That this House, on the occasion of the
Centenary Ycar of Mahatma Gandhi,

pays its respectful tribute to the mzmory
of the Father of the Nation, who led the
country to Swarajya by non-violent means,
who infused a ncw spirit into the masses,
who uplifted the teeming millions of the
oppressed and the down-trodden, who
awakened the national conscience of tho
people, and who inspired the people with a
spirit of dedication and service;

places on record its deep gratitude to
that apostle of ahimsa who crusaded for
pcace, justice and equality and gaveto
the strife-ridden world the message of
universal brotherhood and humanism; and

re-dedicates itself to promote the high
ideals of truth, non-violence and service to
the nation and to humanity, for which the
Mahatma lived and sacrificed his life™.

The Resoluation was unanimously adopted
All Members standing.
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ORAL ANsWERS TO QUESTIONS
SHORT NOTICE QUESTIONS
INDIA'S EXPORTS

SNQ. 6. SHRI YASHPAL SINGH:
Will the Minister of FOREIGN TRADE

be pleased to state:

(a) whether the Board of Trade expressed
concern at the disturbing trends in  cxports,
in its meeting held on 15th Deccmber,

1969;

(b) if so, the decision of the Board to
pick up the short fall; and
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(c) the encouragements which Govern-
ment are contemplating to give in this direc-
tion ?

THE MINISTER OF FOREIGN TRADE
(SHRI B. R. BHAGAT) : (a) Yes, Sir.

(b) and (c). The Fourth Meeting of the
Board of Trade held on 15th December,
1969 noted with concern the fall in the rate
of growth of India’s exports during the first
half of 1969-70 and urged Government to
take expeditious steps with a view to reach-
ing the export targets for 1969-70. Govern-
ment has undertaken a Crash Programme
with a view to achieving our export target
for 1969-70. The cmphasis of the Prog-
ramme is primarily on (1) the speedy
removal of obstacles in the way of exports;
(2) encouragement for increasing exports
ex-stock and from scheduled production;
(3) encouragcment for a fuller utilisation of
idle capacity specifically for exports, espcci-
ally through adequate supply of : (i) raw
materials, cither imported or indigenous and
(ii) other essential inputs; (4) endeavouring
through State Governments to improve
labour-management relations so that produ-
ction for exports is not adversely affected;
(5) barter deals; (6)' expeditious movement,
especially at the ports, of export consign-
ments; and special marketing efforts by
public sector as well as private enterprises.
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A FA AT AW ANFT 4G 9T
fae¥® o0 zAR ffrafer ama
¥ fafa & faq o1 e a8 faen
zafay agaga 9=<r ¢ f+ fmale &
fag «at 4r dawde w1 fewA
na g sifze fr faed d3wetar
IR A A A 1A fAIE
IqY GET T T AN a3fFHETT T2 R
fr fogdr wfmr & 9t Fw< qeEl
T & 3@ Fvw Ffagia &1 aga W
FTT AM

SHRlI LOBO PRABHU : In the long
fist of measures which the hon. Minister
has read out, he seems to have omitted two
very vital measures, namely reduction of
export duties and reduction of inflation.
In respect of inflation, [ may inform
him that our food index, according to The
Economic Times has risen from 190 to 201
today after a period of a year. Similarly,
the index of manufactured and semi-manu-
factured goods has risen from 166 to 176.
1 would thereforce like to ask the hon. Minis-
ter what Government are contemplating in
respect of reduction of cxport duties and
reduetion of inflation,

SHRI B. R. BHAGAT : Inflation ? If
there i3 a rise in prices, to that extent our
exportable goods become non-competitive.
Therefore, stability of prices is very impor-
tart. Itis not truc that food index is higher
now; actually the figures were higher in the
carlier months.

SHRI LOBO PRABHU : I quoted from
the Economic Times, 190 to 201,

SHRI B.R. BHAGAT : That may be the
figures upto September.

SHR] PILOO MODY : How would he

know ?

SHRI B. R. BHAGAT : The food index
figures for the last two or three months have
come down mainly because of the new crops
that bave come up. The point is that it is
not the ovcrall price level that is important,
but the price levels, particularly of the
industrial raw materials that go into
production of the exportable goods that
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arc very important. It is a fact that some
of the industrial raw matcrials prices have

risen, and to that extent, they have acted
as a disincentive to exports. Therefore, as

1 said, maintainence of stability of prices is
an important factor.

SHRI LOBO PRABHU : What about
taxes ?

SHRI PILOO MODY :We¢ do not
want a lecture on it. What is he doing
about it ? Let him cxplanatit. The
question has not been answered. We do
not want a lecturc from him about simple
cconomics. Wc  want answers.

SHR1 B.R. BHAGAT :1 am sorry that
thc hon. Member is just butting . [
have answered the question about prices.

SHRI PILOO MODY
doing about it ?

: What is he

SHRI B. R. BHAGAT : He did not ask
that.

SHRI PILOO MODY : He did. He has
better make notes when the question is
asked.

SHRI B. R. BHAGAT : If the Chair
allows him a question, I will certainly an-
swer. But 1 cannot answer in rcply to
Shri Lobo Prabhu's question a question
subscquently asked by the hon. Member.

SHRI PILOO MODY : It was asked
by Shri Lobo Prabhu.

SHRI LOBO PRABHU : 1did ask it.
Itis on record. I asked what is he contem-
plating to do in respect of inflation, in res-
pect of taxes. He has given a certain kind
of answer about inflation which is cxplan-
tory, but he has not given any reply about
my question concerning taxes.

SHRI B. R. BHAGAT : What taxcs ?
SHRI LOBO PRABHU : Export taxes.

SHRI B. R. BHAGAT : Docs he mean
cash assistance for exports ?

SHRI LOBO PRABHU : Yes. Reduce
tion of cxport taxes in order to encourage

exports.
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SHRI B. R. BHAGAT : 1 know not do
what hc means by export taxes.

SHRI
duty.

MADHU LIMAYE : Export

SHRI B. R. BHAGAT : Cash assistance
and duties are two different things. For
example, when there is a duty and wherever
we find that because of the duty, the product
is non-competitive, we take action. In the
last budget we took action on tea. Very
recently, we reduced the export duty on
carpet backing by Rs. 300 per tonne.
Whcrever there is a case for reduction of
export duty, whercby we can correct the
imbalance and improve our export position,
we certainly look into that.

SHRI NARENDRA SINGH MAHIDA:
India has traditional export markets in East
Africa, Middle East and South East Asia.
During my tours, 1 found that no Indian
textiles are going there. We do not have a
policy of cutting down our own consump-
tion of goods like textiles so that they can be
exported. Is it Government’s policy to
cut down internal consumption of textiles
and other products so that thcy can be
exported in more quantitics and thus we can
maintain our traditional markets ?

SHRI B. R. BHAGAT : Our strategy to
maintain our traditional markets is not by
cutting down home demand because if
home consumption of particularly items like
textiles is cut, prices will rise and will
create another problem. The policy is to
meet the world demand. Even to those
areas we are trying to export. Although
there is competition from Japanese and
other goods which are very competitive,
overall textile export has gone up this
year, even though the other exports have
suffered.

st 7y fowd : fafa & v e
W &, s @ 7 gt /w fafaa
§1 9@ T F osINeq AT A>T AT
g8 g@I 4 3g Fg 91 fa faafa
T *fau oz T=<w €0 &1 IEE
qQUSIE T ST ATHT T ], FAT SERT
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ot F Al A FA4F T S
¥ agr Wi 9w g oag g XA
I AT T FA AZ AT A AR
A ?

Jeaw w@Ed ;A fag AT

=t 7y fowd : s s wEd

MR. SPEAKER : That cannot be the
subject matter of a supplementary. Yet,
if you want you can reply.

sty fowa : wagema & afoni
Fax 7 2\ ogfaeea 5@ @@ma &
qrafag 21 fafe @@ ¥ fau
fedequam fear star am ) AfFa gaa
faega 3@ wwX @ W g

=it fim aromw : fedequad & &
g0 & ag i TH waEde FT Al
gt &, ST gqige @1 ¢ §, FEA
qét St wEAAT &7 g SEd  qdee
& T g (FaTmiy)

1 want to known from this Government
how much money had been spent in the form
of foreign exchange by the Prime Minister

and other Ministers on their foreign tours.
Let this House know the details.

st o Wo WA : AIAHIG a7
F Fgr & @ S A0 § A gdRE
T g1 afFw AuE Agar A@Rgd
St IRl THREIEE  qfeEr  gree
FE §, € 99 9 g 9, IAH
7 I g1, TR A9 2|W A | ¥H
a3 IEH THT FET aFL )

-

FET IF GRA TFEEAS F 49 g,
I9F AR A gAwWl @edHe TP @
ST 2, 9 AT @ @ §, ST
feaT @< gT &, SR Kade gl
@ & 9l § e 8 W it af
Ll
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ALqA WG : gHT FAI FT A
aEw W ogaT § ol W9 &7 AT
quq areT a7 famm &%, wEmedl
/AT § I F 9@ § )

SHRI HEM BARUA : With a view to
further pushing up our export trade, do
the Government propose to nationalise ex-
port trade in toto and if they do not, why
not ? Secondly, since the export of tea
has slumped, that steps have the Government-
taken to promote the export of tea and
capture the world market ?

SHRI B. R. BHAGAT : As for nationa-
lishing exsport trade, the House is aware
that our policy is this. Progressively we
are increasing the role of the public sector
agengcies in export and we shall continue to
do so till those agencies come to occupy a
predominant role in our export trade.

SHRI RABI RAY : What percentage ?

SHRI B. R. BHAGAT : The S.T.C. is
increasing its export by leaps and bounds.

SHRI PILOO MODY : That is a good
substitute for percentage: ‘“leaps and
bounds.”

SHRI B. R. BHAGAT : We will increase
the percentage substantially,. Do not
worry  about it.  (Interruption) Hon.
Members will appreciate that in the export
trade, we are dcaling with buyers from
outside. They have the option not to buy
from us; they got other markets. There-
fore, the prime consideration is that we have
to consolidate our position and take adminis-
trative measures. Also, if we canalise the
items of export, we should take care that the
export should not dry up, because the
buyers have the option to go somewhcre
else. It is different from import trade.
Therefore, this national consideration is
the only consideration, and subject to this,
whatever items we can canalise we will take
over, commensurate with the national
interests and also to give an increase in the
export trade we will take over. That is
our policy.
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Then, about tea, it is true that tea accounts
in this year’s shortfall, that is, in the export,
tea accounts for the largest shortfall.
Actually, so far, there has been a drop of Rs.
20 crores in tea cxport mainly because the
price of teca in the world market has come
down. There is an over-supply, and we are
trying to regulate internationally the supply
in the world market.

SHRI HEM BARUA : We arc losing
our tea market in the world.

SHRI B. R. BHAGAT : We are not
losing. So, far we have been maintaining
the quality of export till last year. This
year, there may be a shortfall in the quan-
tity, but we were losing in value, because
every year, the prices of tea were coming
down in the world market. The adverse
international trade condition is the main
reason for loss in the cxport revenuc
of tea.

SHRI CHINTAMANI PANIGRAHI :
In view of the present unfavourable balance
of trade to the extent of Rs. 500 crores, may
I know from the hon. Minister by what time
they want to nationalise the export trade of
this country and whether they are consider-
ing the proposal that all those forcign pri-
vate investors who are producing consumer
goods, or goods which are consumed in this
country, should be allowed or directed to
export at least 75 per cent of those products
which they are producing in this country
only for internal consumption ?

SHRI B. R. BHAGAT : The balance of
trade which the hon. Member is referring to
is more because of the fact that the import
has been severely cut as a policy of import
substitution. That has two considera-
tions : that the country is manufacturing
consumer items is an aspect of self-rcliance
and it mdy also means that industrial pro-
duction which ought to take place is not
taking place to that extent; this we have to
correct. But it is our effort that both by
way of reducing unnecessary import, or
rather, more by way of carning morc by
export that we should have a favourable
or viable balance of trade in our favour.
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As for persuading or asking then units
which are producing both consumption and
other goods. in the case of existing industries,
where a product is not capablc of such
larger exports, we cannot force them. But
certainly in giving new licences or permis-
sion for expansion of capacities, it is our
policy that where a product can be exported
to the extent of even 75 per cent or even to
100 per cent, if it can be exported, we will
make it a condition of licence, so that these
goods can be exported.

SHRI CHINTAMAN! PANIGRAHI:
When do the Government propose to
nationalisc the trade ?

MR. SPEAKER : Shri Lakkappa.

SHRI K. LAKKAPPA : The short-
fall iz the exports is to a large cxtent due to
to the policy of the Government of India in
relation to the construction of new railway
lines and the development of ports expecially
in South India, which has not taken
place. Take, for example, iron ore, so far
as export is concerned. With regard to
the export of iron ore, may 1 know whether
the Government of India consider that,
in view of the need to export more iron ore,
they should have new railway lines con-
structed, and will they also consider that
port development will be taken up ?

SHRI B. R. BHAGAT : It is true that
from the long-term aspect, considering the
targets we have set for iron ore export, cons-
truction of certain railway lines is absolutely
necessary. That has been taken up and
the construction will start in due course.

ot W wEw @ - Far Ty oA
& & 5 maaae & faalg g
%A ;e ok gRY AT a
A, AR HT AT ARAFA Wy
7 gar faata &1 991¢ o7 garw &
& & S wtear g fF wEdde 7
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MR. SPEAKER : Next question.

SHRI R. K. AMIN : You promised to
call me, Sir.

MR. SPEAKER : Don’t put words into
my mouth. I only asked you to sit down.

SHRI R. K. AMIN : 1 have been stand-
ing so many times to ask a question.

MR. SPEAKER :1 do not like this tope.
This is not the way to ask a supplementary.
The other day aiso 1 observed it. Itis
not a gentlemanly way. Anyhow, he may
ask his question.
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SHRI R.K. AMIN : So far the Govern-
ment has adopted a policy of encouraging
exports indiscriminately. There are some
exports which are made by utilising under
utilised capacity in the country. If we
enoourage them there is no harm. But
there are certain commodities which we
export which compete with our own demand
very heavily. Will Government separate
the two and encourage only those export
which will utilise our under-utilised capacity
and discourage exports which will compete
with our home demand ? Will Government
adopt multiple exchange rates even in a
limited way to emcourage our exports ?

SHRI B. R. BHAGAT : Whatever the
hon. member has said is enough to kill all
export incentives. Last year there was a
large unutilised capacity and we were able
to export. But that is no export effort.
The real export effort means, we should
expand production. Thcre should be
proper planning for enough peroduction
which will meet the home demand as well
as the export demand. This country will
have to industrialise, diversify production
and then export.

If we follow multiple cxchange, it will
mean loss of confidence to all buyers
outside.

SOME HON. MEMBERS rose—

MR. SPEAKER : Unless I grab my
right to pass on to the next question, hon.
members do not leave this question even
after half an hour. Why not have a debate
on this ? Next question.

st ek fog . dwmw Wi,
AU @rRe A6 JE g1 § fgma
T F g9 @ QAT 3 faafa’
# geaied war g 5 & A wwa
qrar fF a9 & FRfae 3 w1y -
X wrar frar &) S & @9 @
g @ FaIE T Q@ A, W FET™r
T T g SE H N R wr e e
31 faar mar 1 ag @er @ s E
A 7O §, v 9ume A gfamn
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gFamn st wi ¥ afET o wax-
q« g AR A arRifear AT wgr
§ar T ? (wqweTw)

SHRI BAL RAJ MADHOK : The
Speaker belongs to the whole country and
not to Punjab alone.
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FATT AT 9gN g, At gAY §A
© asd @) afe grd s A
T A s arEfer F AW I
<g fad TF § | gRIXET Ag AW
2\ & ag s wea g e gmE
7 SaTRdY 7l g& ¥ (swAuw)

SHRI PILOO MODY : Sir, I suggest
that you and Shri Randhir Singh debate
this matter.

MR. SPEAKER : Will he pleasc resume
his seat ? I will first answer the point of
order. Unfortunately, 1 come from a State
which is a party to the dispute. He thinks
that the Chair is also a party to this dispute.
I assure him as my younger brother that
I sit here as the Speaker and not as Shri
Dhillon.

SHRI RANDHIR SINGH : I never
meant that.

MR. SPEAKER :1 assure this House
that I sit here as Speaker. My views on
many problems of Punjab when I was a
Minister there are very well known to all.
But that is not relevant here when I am
occupying this seat.

SHRI RANIJEET SINGH : Sir, we very
well know your impartiality.

MR. SPEAKER : So, please do not
involve the chair in such controversies.
In this particular case 1 was very cautious
not even to see that he has stated. I
read it only in the papers. For the infor-
mation of the House I may say that this is
the reply received from the Ministry of Home
Affairs. This is a letter from a Deputy
Secretary of the Home Ministry addressed
to our Deputy Secretary, which reads:

“Dear Shri Chawla,

The Home Minister has agreed to accept
Short Notice Question No. 6, tabled
by Shri Kanwar Lal Gupta and......
It is chronologically the first in the order
of questions on the subject of Chandi-
garh. As Shri Prem Chand Verma
and Shri Randhir Singh have also
tabled short notice questions on almost
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the same subject, it is requested that their
names may also be kindly clubbed to-
gether with Shri Kanwar Lal Gupta.”

You must be very cautious in future while
speaking to mec because I am observing
very strict impartiality and neutrality.

SHRI RANDHIR SINGH : I have said
nothing against you. I have the greatest
respect for you.

Mt e fag . wfiwe @wEw,
O qFe ATF A 2| I8 FAEAH
e @ gy e Aag e
T FRT T I AT qAA FQ |
TR SRR faarasg geww @
T FET & FT | qg IT A7 AT
2\ (smaww) fowd se@ # SR
T U frar sl Fr e | arTely
AR §) & @ S g
q9Te § Fed qde fam swret § &}
IR 3 §T TARAEEC AT LF §, a1
T H B AT AT | (e )

st ot feg: 99 @e fam
dwafaee § Ofewe € fod 1awEe
IqT 99 § |

SHRI GURCHARAN SINGH : Here is
the record of the House.

MR. SPEAKER : Are you satisfied
now? Shri Kanwar Lal Gupta.

SHRI KANWAR LAL GUPTA : SNQ
7.

= WEEER W | AEAE WEey,
qAHT geer & Fg7 & fF 90 wfawma
few sl &1 & awma g Fag
9w F U faa a feat w7
I g1 IR Ag I ST W
FTEE § S, @ o Ay
fa=i #1 F g

ot it fag : 99 e few
ifee sifee &1 (cqmum)
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it e fag : AFTET G Y ST
tfezae & | ¥ g9 ¥ a3 feFlow &)
(camaa) T A 7 AT F o Yo
fo FATH geATT FLATE | (STIUH)
T AW F qQgaw 7 Afer & -

st T fag g sw Afer
¥ # qead g1 (wee)

SHRI BAL RAJ MADHOK : Sir,
Chandigarh is an explosive issue and
emotions have been aroused on both sides.
May 1 make an appeal to the whole House
and to hon. Members, whose names are
there on the question, that they should please
sec that they do not say anything or ask
any such question which may worsen the
situation which is already bad (Interruption).

o TR fag : wTAT aTe @@
T gAETR & 7 a8 ASTfedl FY a9,
far & g9 3 G FT A T )

MR. SPEAKER : May I request hon.
Members to let the Home Minister reply to
the question. They are fully entitled to
ask supplementaries is a very orderly

manner. Why do they quarrel with each
other and complicate the issue ?

SHRI S. M. BANERJEE : Sir, we are
prepared to have Chandigarh in U. P.

&t wa: w AR W ™
T Y JF FAHE T FL | ag ey
w3

CHANDIGARH ISsUE

t
SNQ. 7 SHRI KANWAR LAL GUPTA:
SHRI D. N. PATODIA :
SHRI PRAKASH VIR SHASTRI:
SHRI PREM CHAND VERMA :
SHRI RANDHIR SINGH :

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact that some Minis-
ters of Punjab have made provocative and
threatening statements over the Chandi-
garh issue;
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(b) if so, the details thereof; and

(c) the reaction of Government to such
statements  ?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : (a) to (o).
My attention has been drawn to some
threatening speeches alleged to have been
made by some Ministers of Punjab over
the Chandigarh issue. We considered such
speeches  unfortunate. I wrote to the
Chief Minister of Punjab requesting him to
find out it these reports were correct and to
to do whatever was possible to curb such
utterences. The reply of the Chief Minis-
ter is awaited but when he met me yester-
day he told me that his Ministers had
denied having made such statements. He
also assured me that nothing would be said
or done by his Ministers which would dis-
turb the communal harmony or disrupt
unity and integrity of the country.

fFft @ 1 gz, e’
a1 tfwae wodw saATAT fefy ot
T & fe o @ & ot o AW
W d it Jdi &1 (vmaam)

Y ®o WYo TN : T g AT
F FE G 7 ) (3TaE)

SHRI RAM KISHAN GUPTA : What
is this ? Action should be taken against

him. (Interruptions) (Fﬁ:‘ faems Q“Ff
foar s )

st AT A ;I wEET,
qR gt g fF A g mdr fr
W §, a5 AT B, AT A AIgH
97 WY @Y A A AT § | AU gA
ag & f& o g W wERE A e
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